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(¢) whether anv communication has
been received from the Government of
Ceylon in this connection: and

(d) what action Government propose
to take to get the agreement imple-
. mented soon?

Tue PARLIAMENTARY SECRE-
TARY to THE MINISTER Fror EX-
TERNAL AFFAIRS (SHRIMATI LaAk-
sHM1 MENON): (a) Yes, Sir,

(b) to (d). The matter is under dis-
cussion with the Ceylon Government,

DaMopaR VALLEY CORPORATION
ELEcTRICITY RATES

*86. SHRI R, G. AGARWALA: Will
the Minister for IRRIGATION AND POWER
be pleased to state:

(a) the rates at which the Damodar
Valley Corporation is giving electric
power to the Government of Bihar
in respect of Dhanbad and Kodarma
areas; and

(b) whether there is any difference
in rates., and if so, what is the reason
for the same?

Tue DEPUTY MINISTER Fror IR-
RIGATION ano POWER (Sur1 J. S. L.
Hatny): (a) and (b). A statement is
laid on the Table of the House,.

| STATEMENT

¢

Rates charged by the Damodar Valley
Corporation for supply of Power in
Dhanbad and Kodarma areas in Bihar.

(a) 1. Dhanbad area—
Demand Charge (Monthly)

First 2000 KVA Rs. 5/14/- per KVA,
Next 3000 KVA

Next sooo KVA

Next 5000 KVA

Qver 15,000 KVA.

Rs. 4/14/- per KVA

Rs. 4/6/- per KVA.

Rates on application,
plus

Energy Charge (Monthly)
First 200,000 KWh. 0-500 As. per KWh.
Next 300,000 KWh. 0-475 As. per KWh-
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Next 500,000 KWh. 0-450 As. per KWh,
Next 1,000,000 KWh. 04425 As. per K Wh.

Exlc?%; I;:».ver 2,000,000 07400 As. per KWh,

Surcharge for supply temporarily at
11 KV

(i) -/4/- Four annas per KVA per
month to every step of above Demand
Charge.

(iiy 0025 anna per KWh to every
step of above Energy Charge.

2. Kodarma area—
First 200,000 KWh/.

month
All in excess

1:25 As./KWh.

1:00 As./KWh,

(b) The rate in the case of Kodarma
area is slightly higher than the rates
charged for supply in the Dhanbad
area. The Kodarma area is being sup-
plied power from the Tilaiya Hydro-
Electric Station, whereas the Dhanbad
area gets supply from the Bokaro/
Sindri System. The two systems are
not yet interconnected and the cost of
generation at Tilaiya, which is a
smaller generating unit, is higher,
hence the difference in the rates for
supply in the two areas,
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TIExpoRT OF MEeDICINAL HERBS
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23. SHR1 KRISHNAKANT VYAS:
Will the Minister for COMMERCE AND
INDUSTRY be pleased to state the value
of medicinal herbs exported during
the year 1953-547]

aforer qur TR WAH (R Ao Fo
Y (R S
trafe geedt oiw geerd atwer  #
o A fod 9 1 o @ Pagle &=
e ol e w coteat arfe ot

| 3 P o e wd w E

§ TEnglish translation



721

+[THE MINISTER ror COMMERCE
AND INDUSTRY (SHRr T. T. KRISHNA-
MACHARI): Figures of export of medi-
cinal herbs are not recorded separately
in official statistics. The statistics are
maintained for al] “Drugs and Medi-
cines” exported from the country. ]

Written Answers
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t[EasT BENGAL REFUGEES RE-
HABILITATED IN MADHYA BHARAT AND
RAJASTHAN,

24, Sur; KRISHNAKANT VYAS:
Will the Minister for REHABILITATION
be pleased to state:

(a) the total number of displaced
persons from East Bengal who have
been rehabilitated so far in Madhya
Bharat and Rajasthan: and

(b) the total expenditure incurred
so far on their rehabilitation by the
Government of India?)]
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+[Tae DEPUTY MINISTER ror RE-
RABILITATION (SHR1 J. K.
BHONSLE): (a) There are no Govern-
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ment sponsored camps and colonies in
Madhya Bharat and Rajasthan for dis-
placed persons from East Pakistan: nor
have we received any application from
any displaced person from East Pakis-
tan living in these States for rehabilita-
tion assistance.

(b) Does not arise.]
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1 [FOREIGN COUNTRIES CONSUMING
INDIAN PI1G¢ IRON
’
25. Surt  KRISHNAKANT VYAS:

Will the Minister for COMMERCE AND
INDUSTRY be pleased. to state the
wiames of the countries which are the
chief consumers of Indian pig iron?)]
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+[Tue MINISTER ror COMMERCE
aND INDUSTRY (SHR1I T.T. KRISHNA-
MACHARI): Japan, the United States
of America, the United Kingdom and
Italy. ]

GRANTS FOR COTTAGE AND SMALL SCALE
INDUSTRIES

26. Sarr S. N. DWIVEDY: Will the
Minister for COMMERCE AND INDUSTRY
be pleased to state:

(a) whether it is a fact that the
Governments of Hyderabad, Punjab
and Bombay have been given grants
for the development of Small Scale
and Cottage Industries;

+English translation.



